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.. Present:

CENTRAL ADMINISTRATIVE TRIBUNAL

CALCUTTA BENCH -

MA,491 of 1997
(0.A,1430 of 1996)

Date: 12"0 2-‘980

Hen'ble Mr.Justice S.NeMallick,Vice-Chairman,

Hon'ble Mr.S.Basgupta, Administrative Member. 1

BALARAM MAKTY

~VS-, A,

UNION OF INDIA & ORS,

Fer the petitioner: In persen,
Fer the respendents:Mr.S.K.Dutta,ceunsel,

Heard on: 12-02-98,
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On censent ef beth the parties when the Original
Applicatien is taken up fer hearing on admissi@n, the
petitien fer additien of parties being M,A.ne,491/97 filed
on 18.12.97, is taken up fer hearing and dispesed ef.

In the instant applicatien, the petitiener wanps te
implead 18 persens'as-priVQte respendents whe are allegedb
te have been given appeintment in the impugned pests. The
ld.ceunsel appearing fer the respendents, has ne ebjectken
if the instant applicatien is allewed. The Miscellaneeus
Applicatien is allewed. Private respendents described in
the aferesaid application be added as private respendent
nes,.7 enwards. The cauéé title ef the applicatien(0a) be-
amended acc&rdingly by thd Registry and apprepriate netes
be kept in the Register. It further appears that the
petitiener has already served copy @f the amendment appli-

catien aleng with a cepy ef the Original Applicatien. The
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Postal Registratien Slips have been filed which may be kept

with the recerds and we are satisfied that the service is

cémplete se far as the private respendents are concerned.

The Original Applicatien is admitted fer adjudicatien.
It is submitted by the ld.ceunsel appearing fer thé respendents
that the shert reply which he has filed , does net centain
sufficient details: te=meet’ the allegatiens made in the

applicatien add as stich , he prays te file a detakled reply.

Censidering the age of the applicatien and the urgercy
of the matter, the applicatien is listed fer hearing en
7.4.98. Reply if any,te be put in within 3 weeks befere the

next date and r ejoinder, if any, withim 2 weeks thereafter.
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Mambe r(A) Vice-Chairman.
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